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IN THE NATIONAT GREEN TRIBUNAT, NEW DI

INDEX
IN
RESPONSE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD
In
Original Application No. 739 02024

Roshan Joshi Petitioner
Versus

State of Uttarakhand & Ors. Respondents
SI. | Particulars | - “Pg.No. |
No.
I. | Index 1
2. | Response Affidavit 2-5
3. | Annexure No. 1- Copy of the inspection report 6-17

dated 13.09.24 along with its annexures 1 to 3.

Dated: 27 September 2024 W

Mukesh Verma
Advocate
(Counsel for the respondent no. 4)
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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI

RESPONSE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD
In
Original Application No. 739 of 2024

Roshan Joshi Petitioner

Versus

State of Uttarakhand Respondents

AFFIDAVIT of Dr. Raj Kumar
Chaturvedi, aged about 51 years,
S/o Shri Ram Swaroop Chaturvedi.
Presently posted as Regional
Officer, Uttarakhand Pollution
Control Board, Regional Office,
Dehradun.

Deponent

I, the above-named deponent does hereby solemnly affirm and state
on oath as under: -

l.

That the deponent is presently posted as the Regional Officer,
Uttarakhand Pollution Control Board, Regional Office, Dehradun
and as such is well acquainted with facts and circumstances of the
case and is duly authorized by the competent authority to sign and
swear the instant affidavit.

That in compliance of the order of Hon’ble NGT dated 09.07.2024,
Head Office, UKPCB vide letter dated 05.08.2024 directed to the
Regional Officer, UKPCB, Dehradun to inspect the site and submit
an inspection report.

That in response of letter dated 05.08.2024, inspection of the site was
carried out by the officials of Regional Office, UKPCB, Dehradun on
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10.09.2024 and submitted its report vide letter dated 13.09.2024. The
observations made during inspection are as follows: -

L.

1il.

1v.

As per Office Memorandum No.  B-13011/1/2019-
20/AQM/10802-10847 dated 07.01.2020 of Central Pollution
Control Board. the Siting Criteria of Retail Outlet/Petrol Pumps
is as follows-

"In case of siting criteria for petrol pumps new Reiail Outlets
shall not be located within a radial distance of 50 meters (from

fill point/dispensing units/vent pipe whichever is nearest from

schools, hospitals (10 beds and above) and residential areas
designated as per local laws. In case of constraints in providing
50 meters distance, the retail outlet shall implement additional
safety measures as prescribed by PESO. In no case the distance
between new retail outlet from schools, hospital (10 beds and
above) and residential area designated as per local laws shall be
less than 30 meters. No high-tension line shall pass over the retail
outlet"

i. As per site inspection, the status of the proposed petrol pump is

as follows: -

a) During inspection, land levelling and filling work was found
to be going on at the proposed petrol pump site. Till date, the
petrol pump has not been established.

The distances of various variables from proposed site of petrol
pump were as follows:

a. Mal Devta Road on the west side.

b. South Direction - At a distance of 36 meters from
Dispensing Unit, Saigrace Academy International School,
Raipur is located.

c. There is a Government Veterinary Hospital at a distance of
07 meters in the north direction.

d. There is a vacant plot in the east direction.

District Magistrate, Dehradun vide letter no.-110/Establishment
dated 06.06.2024 has issued conditional NOC for the
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establishment of petrol pump (Retail Outlet) in Khasra No. 447
(mi), Village Raipur, Tehsil Saddar, Dehradun,

v. In compliance of conditions stipulated in NOC, the project
proponent has submitted revised lay out plan of proposed petrol
pump, in which the distances are as follows: -

a. South direction - Saigrace Academy International School,
Raipur is located at the distance of 40 meters from the
dispensing unit.

b. Canal is located at the distance of 50 meters from the
dispensing unit in the west direction. There is Mal Devta
Road between the canal and the proposed petrol pump.

c. There is a vacant plot in the east direction.

d. The boundary wall of Government Veterinary hospital is
adjacent to the site of proposed petrol pump in north
direction. The proposed petrol pump has received no
objection from the office of Chief Veterinary Officer,
Dehradun.

vi. Petroleum and Explosives Safety Organization (PESO) vide
letter No. SAS-C. VIII (3) 125/Circular/Petroleum dated
09.09.2024 has prescribed additional safety measures in case the
prescribed distances are less than 50 meters.

4. That as per the site inspection report, the proposed petrol pump
fulfills the distance related standards subject to the compliance of
prescribed additional safety standards of PESO.

Copy of inspection report along with annexures 1 to 3 is being
marked and filed as Annexure No. 1.

5. That the deponent is a responsible Government servant having the
highest regards for the Hon’ble Tribunal and orders passed by them.
The deponent has always made his sincerest efforts to carry out the
orders passed by this Hon’ble Tribunal in its letter and spirit and shall

continue to do so in the future. .
e

Deponent
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Verification:

1. Deepads Dobhal ., Advocate, do hereby declare that the person making \
this affidavit and alleging himself to be Rw. Juman. Chal®ls the same

person who is known to me from the papers produced by him before me \

in this case.
D&—"

Advocate
Enrol. No. U %. 131202y

Solemnly affirmed before me on thisz—[j—av)} of September, 2024 at
about4'30Qhﬂby the deponent who has been identified by the aforesaid
advocate.

I have satisfied myself by examining the deponent who understood
the contents of this affidavit, which has been read over and explained to

him.

Notary

%X-No’géﬁg]/L*

Th|§ affidavit is Sworn belre me by
Shri..==00 BQUL . Kong Y
Whols identified by Shri . T2st hak Dok hal, y,,

at Dehradun on..., 2=

-----------
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Telegram: ‘EXPLOSIV ES', Nagpur
Website : hitp://peso.gov.in
Email: cxpInsi\'cs@oxp'losi\'cs.gmv.In

agmw/ Telephone : 0712-2510248

S/ FAX : 2510577

B - LI O LU L
"g@mmﬁw#mﬁ
aﬁmmaﬁamm#aﬂ.

All communications intended for

—

GOVERNMENT OF INDIA
qur Rrewes AT FISA
Petroleum and Explosives Safety Organisation
(o e~ e )
(Formetly- Department of Explosives)
wq-EETe i, qraar e, ¥t e AT
«A" Block, 5" Floor, CGO Complex,

el feed, AT - 440 006 (Fe)

this Office should be uddressed 1o the
Seminary Hills, Nagpur- 440006

‘Chicf Controller of Explosives’ and
NOT to him by namc.

g MNo. C.VI.H(})‘]25/Circular/Pctroleum
fATeR dated 09/09/2024

IRCULAR

CIRCULA X

Additional safety measures for setting up of new petroleum service
station — reg.

Sub:

e

dated 07.01 2020 for setting up of new petrol pumps,

As per CPCB guidelines
| distance of 50 meters (from fill

new retail outlets shall not be located within the radia
point/ dispensing units/ vent pipe whichever is nearest) from schools, hospitals (10
beds and above) and residential area designated as per local laws. In case of
constraints in providing 50 meters distance, the retail outlet shall implement additional
safety measures as prescribed by PESO. In no case the distance between new retail
outlet from school, hospitals (10 beds and above) and residential area designated as ..

per local laws shall be less than 30 meters.

ons of CPCB, the following additional safety measures

In view of the Directi
um service stations near residential areas,

shall be complied for setting up new petrole
hospitals (10 beds and above) and schools within 30-50 meter radius.

1. The proposed petroleum service station shall be provided with minimum 2
dary wall of 230 mm thick on the

meters high RCClsolid brick masonry boun
sides of proposed petroleum retail outlet facing the school, hospital (10 beds &

above) and residential area designated as per Local Laws.

2. All underground tanks shall be in concrete pit in the proposed petroleum

service station.
The tanker unloading platform shall preferably be located opposite to the side
of the petroleum service station facing the school/residential area/hospitals (10

beds and above).
4. No Refuller loading or parking arrangement shall be allowed in the proposed

petroleum service station.

I'|Payge
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These additional safety measures arc ap
Section OM No. P-13033/100/2024-EXPLOSIVE date

enclosed).

proved by DPIIT vide Explosives
d 7" August 2024 (copy

Yours fgi??]ly,
( P.Kdmar )

Chief Controller of Explosives

Encl : Asabove

- _TO ~=1
All Stake holders for Petroleum Service Stations.
Copy to:
ves Section OM No. P-13033/100/2024-

1. Explosives Section DPIIT: w.r.t. Explosi
EXPLOSIVE dated 7" August 2024.

2. All PESO Circle /Sub-Circle offices.

gILEE"
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L ' .Wﬁwﬁovarnmeﬂt of India
\QW iz g e/ Ministry of commerce and

W ;
i gade ¥R TARD < R Deptt. for Promo

b

{ndustry
& Internal Trade

freRiem ST/ Explosives Section

subject: Approved Minutes of the meeting h
Ghalrman_ship of Secretary, DPIT regarding rec
gafety measures for siting of new petrol pump-reg-

B The undersigned
and to forward herewith 8 copy -of the approve
e

eld on 25
ommendation of addltional

is directed 10 refer to the subject
' d minutes of the

New pelhi-1 10011
d:y August, 2024

07.2024 under the

mentioned above
mesting hald on
DPIT regarding

05.07.2024  under Chairmanship gecretary,
recommendation of additional safety measures for siting of new petrol pump-
2, Thigissues with the approval of competent authority.
Encl: As above
3 A~
QPri\am yrar)
the Gowt. of India

Under Secretary to
T

To,
1.The Secretay. Ministry of Petroleum and Natural Gas

Z. Shei P. Kumar. CCE, PESO
3, The Chalrman, Central Pollution Control Board

Copy t0.

1.0SD to Secretary, DPIIT.

> 5 10 J3 (8B DPUIT

3. Shrl Bhuvnesh Pratap Singh, DS, DPIT

f
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Minu 5
o tg;at::;l;e r:::aetlng held on 25.07.2024 at 3:30 PM under
nship of Secretary, DPIT (SIIT) regarding

Additional ! '
ey | Safety Measures for siting of new petrol pump-

A . Disc

 Agenda: Discussion on safety measures [FTNSICTL recommended by

hospitals (10 be?dup new petroleum retall outlets near residential areas,
< nd above). and schools within a 30-50 meter radius. -

Dr. Bhuvnesh Pratap Sin o ks

PR : gh welcomed all the participants. The
?gfe;}'g?e:;%e:geﬁ rl.‘?e‘t’;?lwdirt‘id tdl51c”uss these safety ,measure% proposed
Annexure = I1. gts. The list of particlpa-nts is provided in

ife asures an views of t ticipants thereto: -

+» Safety Measure 1 A boundary wall of 230 mm thickness is
proposed for outlets facing schools and hospitals. Shri Anil Ahir from
BP(;L suggested 3 reduced thickness of 170 mm. After detailed
deliberations, OMCs agreed to adhere to the 230 mm requirement.

. Safety Measure 2: The measure recommends placing all
unde_rgr_ound tanks in concrete pits. OMCs proposed removing this
requirement, citing existing cpcB norms for concrete ‘protection
only when the water table is less than 4 meters or near surface
water bodies.

o Safety Measure 3. A Vapour Recovery System (VRS) s
recommended. OMCs requested an exemption, arguing that VRS s
mandated by CPCB for air pollution control, not safety. CPCB
confirmed that it is @ pollution related issue. However, Dr. Sanjana
sharma, Joint CCE, PESO, emphaSlzed VRS's importance for safety
to prevent vap.our-related accldents at the premise h
resldential areas, school and hospitals are located at 30 meter or
within 30 to 50 meter. OMCs further argued that all PESO distance
norms will be followed but VRS has got a backend infrastructure
including preparation of Tankers, supply points pased on the
statutory ;;re:qulrements -governed by population norms, which
anyway will be followed if the subject RO falls under the same but
should not be made mandatory. Secretarty, DPIT mentioned that
this will be consldered to be relaxed while all other requirements

are put in place.

. Safety Measures 4 and 5 Recommendations include placing the
tanker unloading platform away from sensitive areas and
prohibiting refueler loading or parking in these ROs. OMCs argued
that these measures may be unnecessary Jue to existing safety
distances defined in the Petroleum Rules.

Additional Measures No. 6, 7 and 8

« Safety -l\haasurﬂs 6, 7, and 8:
drawing, etc

are related to .documentation, site plan
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Representatives of OMCs demanded to, drop these measures as
OMCs are submitting documents and layout Drawings duly signed
by Authorized officer of OMCs, as Per Petroleum Rules and
Licensing requirements.

—Safety Measures No. 1,2, 4 -and 5 were agreed upon by all stakeholders
and shall be followed by OMCs and additional measures No. 8, 7 and 8 may
be dropped as there are already provisians In Rule 131 and Rule 144 of
Petroleum Rules, 2002 regarding these measures. Measure No. 8 (VRS) will
be followed in line with CPCB's guldelines wherever applicable.

. To selup a committee comprising of officers of PESO, CPCB and one
representative sach from major PSU Oil companies to furnish a report on
what are the best global practices regarding setting up of retall outlets In

populated areas. _ ,
I, Based on the recommendation of the committee 1f required, an appeal for
revision of CPCB guldalines will be made before Hon'ble Supreme Court.

The meeting concluded with a vote of thanks.

Aok




375 Annexure-l

2~

In view of {he gbove, o commitiee has been constituted by the Chicf Controller of Baplosives
1o suggest o way forward 10 impleinent said guidelines while grrting prior approval for conistruction
~and licenses to new petroleum retail outlets. The matter s also discussed witly the industry members
ll:l \'wI‘l Ins with all hoads of Cirele & Sub-Cirdle ofViee of P1S0. The commniitice report is encloscd
erewill,

On the basls of recomendatlons of cominitioe and deliberations wilh the industry menibers
as well a8 PESQ officers, PESO prescrilies the followin addilioria! measures for siting of new petrol
pump Incase ninimum distance of 30 meters is uvatinble with regpect 10 above saitl 3 eriteriu with

following conditiors. ;

(1} The proposed peteolcum retall outlet shall be provided with minlinat 2 mefers high
RCCrsolid tirick masonry boundary wall of 230 mpm thick oi the sldes of proposed
‘petrsleum retail outlet facing the schiool, hioxpital (10 beds & above) oird residential area
designated as per Looal |Laws,

(2) All tmderground tanks ahall be in concrete pit in the proposed-petroleum retall outlet.

(3) Vaytour recovery systeni shall be provided in these refail outlets.

{4) The tanker unlaading pintform shall proFerably be focated opposite 1o the side-of the retail
outlet faving the sehool/rexidential urew/haspitals (10 beds tnd sbiove),

{5) No Refieller looding or parking arangement shall be allowed {n the proposed petroleum
reta}l outlet.

{6) The itom wise compliance of CPCB guldefines duly signed hfv {he Divisional/Regional
Manager of OMC shill Yo subiitted along with uppHeation for construction spproval and
it should be elearly mentioned in Uikt undertaking that “No sehool, hospital (10 beds and
above) and residential arvk designated as per Local laws is situated within 30 metres froin
the fill points, dispensers and vent pipes of ihe retail outler”.

(1) The site plan drawings of proposed petrolouin cetail outlet shall show 30 nicturs, 50
metpts and 100 meters separation distance circles inoprpordting all the exlsting struetins
within the same. Tlie xits plan drawlngs shall clearly Indicate minimum 30 meters mdial
separalion distance {s available from the 01l points, dispensing unlts, vent pipes, from
oxiafing schodl, hospitnls {10 beds and above) and residleritlal aren dosignated as per Local
Laws and the samo drawing shall he entlotsed by District Authorities whille [ssuing of
NOC.

(8) The District Magisteate shall mention.in the NOC thut no school, hospital (10 beds &
ubove), tesidential ared designated ag per Loval Lawsis existing witliin 30 ieters from
‘tho:propaked retail outle! {il] points, dispersers and venl pipes.

S,
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List of Participants

1. Shri Rajesh Kumar Singh, Secretary, DPIIT

2. Ms Sujata Sharma, J§, MoPNG

3. Dr. Bhuvnesh Pratap Singh, DS, DPIIT

4. Shri Pritam Kumar, Under secretary, DPIIT

5. Shri P. Kumar, Chief Controller of Explosives, PESO
6. Dr. Sanjana Sharma, Jt Chief Controller of Explosives

~ 7. Shri Sanjay Singh, Dy Chief Controller of Explosives

8. Shri R. N Meena, Jt Chief Contraller of Explosives

9. Dr. M.1.Z Ansari, Jt Chief Controlier of Explosives
10. Shri V.K Mishra, Jt Chief Controller of Explosives
11. Shri Ankush Tewanl, Scientist F, CPCB

42, Shtl Anil Ahir :

13. Shri Pradeep

14, Shri ND Mathur, IOCL
15, Shri Anil Garg

16. Shri DHV Anand, HPCL
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